<| TEM NO. 301 COURT NO. 1 SECTION PI L

SUPREME COURT COF | NDI A
RECORD OF PROCEEDI NGS

A 4/2008 in WRIT PETITION (CIVIL) NO(s). 35 OF 2007

P. V.| NDI RESAN & ORS. Petitioner(s)
VERSUS
UNION OF | NDI A Respondent ( s)

(Wth appln(s) for directions and office report )
(For final disposal)

Date: 17/11/2008 This Petition was called on for hearing today.
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BLE THE CH EF JUSTI CE

BLE DR JUSTI CE ARI JI T PASAYAT
BLE MR JUSTI CE ALTAMAS KABI R
BLE MR JUSTICE R V. RAVEENDRAN
BLE MR JUSTI CE DALVEER BHANDARI

For Petitioner(s) M. K K Venugopal, Sr. Adv.
M. CGopal Sankaranarayanan, Adv.
M. K V. Vishwanat han, Adv.
M. Vikas Mehta, Adv.

For Respondent(s) M. G E. Vahanvati, SG
M. A Mariarputham Sr. Adv.
M. A Subba Rao , Adv
For Sushma Suri, Adv.

M. N khil Nayyar, Adv.
M. Sushil Kumar Jain, Adv.
M. Punjeet Jain, Adv.
M. Ashwin V. Kotemath, Adv.

M. Liz Mathew, Adv.
M. ML. Lahoty, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

No orders.

(R K. DHAWAN) (VI JAY DHAWAN)
COURT MASTER COURT MASTER



